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COURT NO. 6 
(DIVISION BENCH-III)
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE NAVIN CHAWLA  

AT 2.15 P.M.
1. W.P.(C) 10054/2016 ROSHAN RAJA ABDUL AZEEM KALEBUDDE

VS. UOI AND ORS SANJEEV NARULA, ABHISHEK GHAI

COURT NO. 6 
(DIVISION BENCH)
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MS. JUSTICE ANU MALHOTRA

AT 2.15 P.M.
1. W.P.(C) 11019/2015 PREM CHAND M.K.BHARDWAJ 
          VS. UNION OF INDIA & ORS SUPARNA SRIVASTAVA,

KAVINDER GILL

COURT NO. 27
HON'BLE MR. JUSTICE VALMIKI.J.MEHTA

AT 10.30 A.M
1. RSA 226/2015 KULJEET SINGH & ANR. RAJAT ANEJA, NISHA SHARMA 

VS. JASPAL KAUR & ANR. APPELLANTS IN PERSON
SHARAD CHANDRA, SANJAY AGGARWAL
VANDANA, RESPONDENT IN PERSON

2. RSA 227/2015 KULJEET SINGH RAJAT ANEJA, NISHA SHARMA 
VS. JASPAL KAUR & ANR. SHARAD CHANDRA, SANJAY AGGARWAL

VANDANA, RESPONDENT IN PERSON

3. RSA 220/2014 LAL PRATAP SINGH SREE NARAIN JHA, 
VS. SMT DEVI & ORS. R.N. DUBEY

COURT NO. 23
HON'BLE MR. JUSTICE S.P. GARG

AT 2.15 P.M
1. CRL.A 167/2013 MOHAMMAD BURHAN MOHD. FARAZ 
   CRL.M.A 12446/2013 VS. DIRECTORATE OF AMISH AGGARWALA
   CRL.M.A 3396/2017 REVENUE INTELLIGENCE SATISH AGGARWALA

COURT NO. 13
HON'BLE MR. JUSTICE VIBHU BAKHRU

AT 2.15 P.M
1. W.P.(C) 13219/2009 MUNICIPAL CORPORATION OF DELHI BIJI RAJESH, ESHITA BARUAH 
   CM 14393/2009 VS. RAJBIR SINGH AND ANR GAURANG KANTH, V.K. SHARMA 
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COURT NO. 22 (OS-A) 
HON'BLE MS. JUSTICE MUKTA GUPTA

1.  I.A. 7890/2017            M/S PARAMOUNT COACHING CENTRE P.V.KAPUR, MURARI TIWARI, RAHUL KUMAR 
    In CS(COMM) 465/2017      PVT LTD                      PURVA MEHTA, VIMAL NAGRATH, SIDHARTH 
                              Vs. RAKESH RANJAN JHA        KAPUR, DIVYA KAPUR, PRATHIBHA SRIDHAR 
                                                           KAVERI GUPTA, C.M.LALL, RAJESHWARI H

KUMAR CHITRANSHU, TAHIR A.J.

2.  O.A. 194/2016             M/S SADHU  FORGING LIMITED   T.K.GANJU, ABHISHEK BHARDWAJ, MANIK  
    In CS(OS) 1782/2009       Vs. M/S CONTINENTAL  ENGINES AHLUWALIA, SANJIV BAHL, EKLAVYA BAHL 
                              LTD.                             PAWAS AGARWAL, VINAYAK BATTA 
   

********

COURT NO. 4
HON'BLE MS. JUSTICE DEEPA SHARMA

    AT 2.15 P.M.

1.  I.A. 21658/2015           SALMAN KHURSHID              PLAINTIFF IN PERSON, SAKSHI KOTIYAL   
    In CS(OS) 3094/2015       Vs. DELHI PUBLIC SCHOOL      ADIL SINGH, VIKRAMADITYA SINGH, 
                              SOCIETY & ANR                    IMTIAZ AHMED, SANDEEP SETHI, PUNEET

MITTA, VASUDHA BAJAJ, SUDARSHAN
BATRA, BHUVAN GUGNANI 

********

COURT NO. 19 (OS-F)
HON'BLE MR. JUSTICE YOGESH KHANNA

15. CS(COMM) 550/2016         BHARATI BHAWAN & ANR         PRAVIN ANAND, ASAVARI JAIN
    I.A. 9250/2017           Vs. M/S SHREE JEE PRAKASHAN &                
                 ORS                                                       
                
16. CS(OS) 3198/2014          AMARJEET KAUR ETC            S.S. GAUTAM,PANKAJ CHAUHAN        
    O.A. 87/2017              Vs. RAGHUBIR SINGH                                        
    I.A. 6503/2017                                                                      

17. TEST.CAS. 100/2014        SUBHASH CHANDRA BANERJI      DEBASISH MOITRA, RAKESH MAKRANDI    
              Vs. STATE OF NCT OF DELHI & ORS  
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